IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

08.08.2025

Notified]

JUDHISTHIR 4.00,3*4
1 | anoo 63836/202508.08.2025 [WP(C)/20178/2025 |7 DOUN. LOBD
SARAT KUMAR 17.00,
2 | oADHAN 63840/202508.08.2025 [WP(C)/345/2009 |7 317 bus |9
SARAT KUMAR 2.00,3*2
3 I oLADHAN 63841/202508.08.2025 [WP(C)/10483/2018 |7 s U
TAPAN KUMAR 3.00,3*3
4| avax 63842/202508.08.2025 |[CONTC/3098/2025 |7 ow LoD
5 |hoay KM 16384372025 (08.08.2025  |conTC/3115/2025 |7 S,
ROHITA KU
6 |uomapHor  |63855/202508.08.2025  |BLAPL/7364/2025 |10 c
7 |P K RATH  |63856/2025(08.08.2025 |WP(C)/33059/2011 |10 | c |
'8 M SAHOO 163857/202508.08.2025 |WP(C)/2338/2012 |10 | c |
9 |L D PANDA |63858/2025(08.08.2025 |WP(C)/34937/2021 |10 | c |
10 |L D PANDA |63866/2025(08.08.2025 |[WP(C)/18339/2015 |7 | v
11 |H.K.MALLICK|63868/2025(08.08.2025 |CRLMP/563/2025 |10 | c |
12 |R K MALLICK|63869/2025(08.08.2025 |BLAPL/7374/2025 |10 | c |
MOHENDRA
13 (o 63870/202508.08.2025 |[CRLMP/725/2025 |10 c
TUSAR KANTI
14 ooty 63876/2025(08.08.2025  [CRLMP/922/2025 |10 c
15 |S.BEHERA  |63879/2025(08.08.2025 |CRLMP/987/2025 |10 | c |
16 |G.SATAPATHY |63880/2025(08.08.2025 |CRLA/845/2025 0| c |
17 |P.K.PARIDA |63883/2025(08.08.2025 |FAO/268/2025 0| c |
18 |B.MAHALI  |63887/2025(08.08.2025 |FAO/48/2025 0| c |
19 |P K DAS 163896/2025(08.08.2025  |[WP(C)/13242/2025 [10 | c |
B. M.
‘20 OARANGI ‘63903/2025‘08.08.2025 WP (C)/20734/2025 ‘10 ‘ ‘c ‘
21 |B. S. SWAIN|63911/2025|08.08.2025 |CONTC/3023/2025 |10 | c |
22 |B. SWAIN  |63916/2025|08.08.2025 |WP(C)/18659/2025 |10 | c |
23 M. SAHOO  [63922/2025(08.08.2025 |[WP(C)/21550/2025 |10 | c |
24 |N. MALLICK [63923/2025(08.08.2025 [WP(C)/12873/2025 |10 | c |
25 |c DAS 163930/202508.08.2025 |MACA/384/2024 |7 | u |
26 |C DAS 163931/2025(08.08.2025 |MACA/516/2024 |7 | u |




27 |R SINGH 163933/2025/08.08.2025 |[WA/525/2020 |7 | v
28 |P PRADHAN [63935/2025/08.08.2025 |WP(C)/4565/2019 |7 | v
29 |P K DAS 163937/2025(08.08.2025 [WP(C)/22659/2012 |7 | v
30 |B BEHERA  |63938/2025/08.08.2025 |CRLREV/583/2018 |7 | v
31 |A B MALLICK|63940/2025/08.08.2025 [WP(C)/14675/2023 |7 | v
32 |s K RATH  |63942/2025(08.08.2025 |FAO/244/2019 |7 | v
33 |s GHOSH 163945/2025(08.08.2025 |WP(C)/28613/2021 |7 | v
34 |s NAYAK 163946/202508.08.2025 |FAO/959/2019 |7 | u |
35 |S NAYAK 163948/202508.08.2025 |[FAO/959/2019 |7 | v
36 |S NAYAK 163949/2025/08.08.2025 |FAO/509/2014 |7 | u |
37 |S NAYAK 163950/2025(08.08.2025 |FAO/509/2014 |7 | v
38 |M MOHANTY [63951/2025/08.08.2025 |[BLAPL/7752/2017 |7 | SR
39 |G SRHOO 163952/2025|08.08.2025 WP (C)/3449/2004 |7 | SR
40 |K N SAHOO [63953/2025/08.08.2025 [SA/108/1999 |7 | SR
41 |S K BISWAL [63954/2025/08.08.2025 |WP(C)/11344/2008 |7 | SR
42 |M K MOHANTY [63955/2025(08.08.2025 |CRA/242/1995 |7 | SR
43 |R SINGH 163956/2025(08.08.2025 |0JC/4430/1989 |7 | o
44 |B N NAYAK [63960/2025/08.08.2025 |WP(C)/10481/2024 |7 | o
45 |K CHATERJEE [63961/2025/08.08.2025 [WP(C)/18419/2025 |7 | N
46 |p PANDA 163962/2025(08.08.2025  |WP(C)/20528/2025 |7 | N
47 |n MOHANTY [63963/2025/08.08.2025 [WP(C)/20859/2025 |7 | N
48 |SURYAKANTA [63964/2025/08.08.2025 [WP(C)/11396/2025 |7 | CE
49 |SURYAKANTA [63966/2025/08.08.2025 [WP(C)/14534/2025 |7 | CE
50 |SURYAKANTA [63968/2025/08.08.2025 [WP(C)/11381/2025 |7 | CE
51 |SURYAKANTA [63970/2025/08.08.2025 [WP(C)/11462/2025 |7 | CE
52 |S K BISWAL [63971/2025/08.08.2025 [WP(C)/28005/2022 |10 | c
53 |SURYAKANTA [63972/2025/08.08.2025 |[WP(C)/14545/2025 |7 | S
SUBHRANSU ‘ ‘
54 |BHUSAN 63973/2025|08.08.2025 |WP(C)/28006/2022 |10 c
MOHANTY
55 |S K BISWAL [63974/2025/08.08.2025 [WP(C)/28006/2022 |10 | c
56 |S K BISWAL [63975/2025/08.08.2025 [WP(C)/28007/2022 |10 | c
57 |SURYAKANTA [63976/2025/08.08.2025 |WP(C)/11234/2025 |7 | o
58 |G C BARIK |63978/2025|08.08.2025 |[WP(C)/4273/2025 |7 ééggéi;is
59 |S R BEHERA [63979/2025/08.08.2025 |WP(C)/15508/2025 |7 | o
60 ;AgATSINGH 63980/202508.08.2025 [WP(C)/26037/2017 |10 c
61 |P BEHERA  |63981/2025|08.08.2025 [WP(C)/21902/2025 |7 | o
62 |P BEHERA  |63982/2025|08.08.2025 [WP(C)/21899/2025 |7 | o
63 |P BEHERA  |63984/2025|08.08.2025 |[WP(C)/21926/2025 |7 | o
|64 M DAS 163988/2025|08.08.2025 |WP(C)/16358/2025 |7 | o
65 |D P MOHANTY |63990/2025(08.08.2025 |[WP(C)/20526/2025 |7 | o
66 |G C BARIK |63991/2025(08.08.2025 |WP(C)/21987/2025 |10 | c |
67 |S K DWIBEDI [63992/2025/08.08.2025 |ABLAPL/8949/2025 |7 | o




68 |oprapapr  |63994/2025(08.08.2025  |ABLAPL/6655/2025 |7 U

69 N ROUT 163995/2025/08.08.2025 [WP(C)/21935/2025 |10 | c |
70 |opeaoapr  63996/2025(08.08.2025 | ABLAPL/6956/2025 |7 U

71 |P BEHERA  [63997/2025/08.08.2025 |ABLAPL/9005/2025 |7 | u |
72 |B DAS 163998/2025(08.08.2025 |[WP(C)/21793/2025 [10 | c |
73 |s K 163999/2025/08.08.2025 |ABLAPL/8474/2025 |7 | U
74 |S PATTANAIK |64002/2025/08.08.2025 |RPFAM/58/2025 |7 | R
75 |J P KAR 164004/2025(08.08.2025 [WP(C)/21611/2025 |7 | v
76 |P K BEHERA |64005/2025(08.08.2025 [WP(C)/21700/2025 |10 | c |
77 |3 P KAR 164006/2025|08.08.2025 |CRLREV/451/2025 |7 | I
78 |s BEHERA  [64008/2025|08.08.2025 |CRLREV/461/2025 |7 | N
79 |S PADHI 164009/2025(08.08.2025 |ABLAPL/15654/2022[10 | c
‘80 ‘ioiHARANA ‘64010/2025‘08.08.2025 CRLMC/2790/2025 ’7 ‘ ‘U ‘
81 |M R SAHOO [64011/2025/08.08.2025 |CRLMP/865/2025 |7 | N
82 |S PADHI 164012/2025(08.08.2025 |ABLAPL/15694/2022[10 | c
83 |A MOHANTY [64013/2025(08.08.2025 |CMP/1181/2025 |7 | N
84 |S PADHI 164014/2025(08.08.2025 |ABLAPL/15695/2022[10 | c
85 |K K NATH  |64015/2025(08.08.2025 |CMP/614/2025 |7 | N
86 |s RAY 164016/2025(08.08.2025 |CMP/349/2025 |7 | v
87 |B K BEHERA |64019/2025(08.08.2025 |MATA/368/2024 |7 | u
88 |M K NAYAK |64020/2025(08.08.2025 |[WP(C)/30632/2024 |7 | v
89 |S K SUNDARA|64022/2025(08.08.2025 |BLAPL/11463/2024 |7 | v
90 |S NAYAK 164023/202508.08.2025 [BLAPL/10060/2024 |7 | v
91 |P K BEHERA |64026/2025|08.08.2025 |WP(C)/21596/2025 |10 | c |
92 |P K BEHERA |64027/2025|08.08.2025 |WP(C)/21685/2025 |10 | c |
93 [N ORRNIRN 164030/2025(08.08.2025  [WR(C)/21026/2025 |10 c

9q [DIORRNJRN 164031/2025(08.08.2025  [We(C)/21401/2025 |10 c

95 gigg?ANJAN 64032/2025(08.08.2025  |WP(C)/21378/2025 |10 c

96 |B DAS 164033/2025/08.08.2025 |WP(C)/21369/2025 |10 | c |
97 |P K MISHRA [64034/2025/08.08.2025 |WP(C)/21282/2025 |10 | c |
98 gigg?ANJAN 64035/2025(08.08.2025  |WP(C)/21213/2025 |10 c

99 [T ORANJAN 164037/2025(08.08.2025  We(C)/20987/2025 |10 c

100 [0 DWPAR164039/2025(08.08.2025  |CONTC/3358/2025 |10 c

M/S
101 [PITAMBAR  [64041/2025(08.08.2025 |CONTC/3337/2025 |10 c
PANDA

1102 |[B SAHOO 164042/2025(08.08.2025 |CONTC/3329/2025 [10 | c |
1103 M/s 164044/2025(08.08.2025 |CONTC/3309/2025 [10 | c |




BHOJARAJ
SETH.
1104 [B SAMAL 164046/2025/08.08.2025 |CONTC/5554/2024 |10 | c |
105 | S [64050/202508.08.2025  |CRLMC/3347/2024 |10 c
106 :GNEARA 64052/2025(08.08.2025  |CMP/283/2025 10 c
107 |5 S [64053/2025 [08.08.2025  |CMP/1088/2025 10 c
108 |ANITA PANDA |64060/2025/08.08.2025 |CRLMC/145/2025 |10 | c |
TAPAN KU.
109 |JENA 64064/2025(08.08.2025 |CRLMC/1785/2025 |10 C
SAMANTA
110 [JoPoesF 64067/2025(08.08.2025 |CRLMC/864/2025 |10 c
111 M D BISWAL [64071/2025(08.08.2025 |ABLAPL/6755/2025 |10 | c
112 M D BISWAL [64074/2025/08.08.2025 |ABLAPL/7056/2025 |10 | c
‘113‘?2?3@ KANTA 64079/2025‘08.08.2025 ABLAPL/7215/2025 ’10 ‘ ‘c ‘
114 |S BHUYAN  [64088/2025/08.08.2025 [WP(C)/21637/2025 |10 | c
115 |[S BHUYAN  [64092/2025(08.08.2025 [WP(C)/21528/2025 |10 | c
116 [P K DAS 164095/2025(08.08.2025 |[WP(C)/21979/2025 [10 | c
117 |GUDUL ROUT [64097/2025/08.08.2025 |ABLAPL/9173/2025 |10 | c
118 |D K MOHANTY [64099/2025(08.08.2025 [WP(C)/21798/2025 |10 | c
119 |[p JENA 164105/2025(08.08.2025 |WP(C)/20781/2025 [10 | c
120 |[P K MOHANTY [64108/2025(08.08.2025 |ABLAPL/9002/2025 [10.00 | c
121 [K C PANDA [64109/2025(08.08.2025 |ABLAPL/9001/2025 [10 | c |
122 |A K BEHERA |64110/2025(08.08.2025 |ABLAPL/8998/2025 |10 | c
1123 |J D MUDULI |64113/2025|08.08.2025 |WP(C)/15102/2025 |10 | c |
124 |[SK AHESAN [64115/2025/08.08.2025 |ABLAPL/8992/2025 |10 | c |
‘125 o ‘64117/2025‘08.08.2025 ABLAPL/8970/2025 ’10 ‘ ‘c ‘
126 |[P.K.MISHRA [64127/2025/08.08.2025 |ABLAPL/6765/2025 |10 | c |
127 |A K BEHERA |64131/2025|08.08.2025 |ABLAPL/8978/2025 |10 | c |
128 |A K BEHERA [64132/2025/08.08.2025 |ABLAPL/8979/2025 |10 | c |
1129 |GUDUL ROUT |64136/2025(08.08.2025 |ABLAPL/8954/2025 |10 | c |
1130 |B.ROUT 164138/2025(08.08.2025 |ABLAPL/6964/2025 |10 | c
|SUSHANTA | ' ' ‘ ‘
131 [KUMAR 64139/2025|08.08.2025 |ABLAPL/8958/2025 |10 c
SAMANTARAY
132 |B.BARIK 164141/2025(08.08.2025 |ABLAPL/7014/2025 |10 | c |
1133 [P K PAL 164142/2025/08.08.2025 |ABLAPL/8963/2025 |10 | c
‘134‘§QEEESWAR ‘64144/2025‘08.08.2025 ABLAPL/8966/2025 ‘10 ‘ ‘c ‘
1135 |S.C.SUNDARA [64145/2025|08.08.2025 |ABLAPL/8075/2025 |10 | c |
136 N CH SINHA [64147/2025/08.08.2025 |WP(C)/16391/2024 |10 | c |
137 [M.D.BISWAL |64151/2025|08.08.2025 |ABLAPL/8875/2025 |10 | c |




1138 |S C BISWAL |64152/2025(08.08.2025 |ABLAPL/7292/2025 |10 | c |
139 [P K DAS 164156/2025|08.08.2025 |WP(C)/21903/2025 |10 | c |
SARBESWAR
140 |2 000 64164/2025|08.08.2025 |ABLAPL/8952/2025 |10 C
141 |SK AHESAN |64166/2025(08.08.2025 |ABLAPL/7647/2025 |10 | c |
SATYAPRIYA
142 |2 ra 64171/2025|08.08.2025 |ABLAPL/6798/2025 |10 C
143 MR BARIK  |64176/2025|08.08.2025 |ABLAPL/6782/2025 |10 | c
144 [D.MOHANTY [64180/2025(08.08.2025 |ABLAPL/8880/2025 |10 | c |
145 [S.R.SAHOO |64183/2025(08.08.2025 |ABLAPL/8913/2025 |10 | c |
1146 |S.K.MOHANTY [64184/2025(08.08.2025 |ABLAPL/8926/2025 |10 | c |
B. R.
‘147 CENADATI ‘64186/2025‘08.08.2025 BLAPL/7718/2025 ’10 ‘ ‘c ‘
148 |M.D.BISWAL [64187/2025/08.08.2025 |ABLAPL/8995/2025 |10 | c
149 [B.TRIPATHY [64188/2025/08.08.2025 |ABLAPL/8930/2025 |10 | c
1150 [B.DAS 164190/2025/08.08.2025 |ABLAPL/8925/2025 (10 | c |
151 [B.TRIPATHY [64192/2025/08.08.2025 |ABLAPL/8922/2025 [10 | c |
152 |S N MISHRA [64193/2025/08.08.2025 |BLAPL/7453/2025 |7 | N
S. K.
153 | Cara 64201/2025/08.08.2025 [BLAPL/7396/2025 |10 c
S. K.
154 |20 aen 64208/202508.08.2025 [BLAPL/7401/2025 |10 c
RASHMI
155 [oangan pag |64212/2025(08.08.2025  |BLAPL/7409/2025 |10 c
156 [N. SAHOO  |64213/2025|08.08.2025 |ABLAPL/8779/2025 |10 | c |
R. B.
S 64214/2025|08.08.2025 |ABLAPL/8851/2025 |10 c
158 [D. P. DAS |64216/2025(08.08.2025 |ABLAPL/8931/2025 |10 | c |
1159 |SANJIB RAY |64217/2025(08.08.2025 |ABLAPL/8939/2025 |10 | c |
160 [B. K. PATI |64219/2025|08.08.2025 |ABLAPL/8939/2025 |10 | c |
161 ROFTA KUMAR 164226/2025 |08.08.2025  |ABLAPL/9011/2025 |10 c
162 ROFTA KUMAR164237/2025 |08.08.2025  |ABLAPL/9091/2025 |10 c
163 ROFTA KUMAR 164238/2025 (08.08.2025  |ABLAPL/9092/2025 |10 c
1164 |S. DEVI 164239/2025(08.08.2025 |ABLAPL/6951/2025 |10 | c
165 |[P. R. SWAIN 64241/2025/08.08.2025 |ABLAPL/8984/2025 |10 | c |
166 |P. R. SWAIN|64242/2025(08.08.2025 |ABLAPL/8974/2025 |10 | c |
167 |H. K. PATRA|64243/2025|08.08.2025 |ABLAPL/8955/2025 |10 | c |
PRADEEP
168 | var gena |64245/2025/08.08.2025  |ABLAPL/8870/2025 |10 c
PRAMODA
169 | ung papy |64248/2025]08.08.2025 |ABLAPL/8657/2025 |10 c
P. K.
170 | onoot 64249/2025|08.08.2025 |ABLAPL/9007/2025 |10 c
171 R K DEHURY [64260/2025/08.08.2025 |WP(C)/33758/2023 |10 | c |




172 M M NAYAK [64261/2025/08.08.2025 |WP(C)/41899/2023 |10 | c
1173 |[TAPAN SWAIN|64267/2025(08.08.2025 [WP(C)/12897/2025 |10 | c
174 |D K MOHANTY [64269/2025/08.08.2025 |WP(C)/21667/2025 |10 | c
175 [SURYA KANTA |0 994/2025(08.08.2025 WP (C) /15463/2025 |10 c
SAHOO
176 |S R BARIK |64276/2025(08.08.2025 [WP(C)/32347/2024 |10 | c
177 [BRSUDEV 164279/2025 08.08.2025 WP (C) /17752/2025 |10 c
BARIK
RAJUKUMAR
178 | aparmy | |64282/2025/08.08.2025 |CRLMC/1775/2025 |10 c
179 |B MAHALI  [64292/2025/08.08.2025 |FAO/52/2024 0 | c
HEMANT
180 | ivnr pag |64296/2025/08.08.2025 |CRLMC/4906/2024 |10 c
R. K.
181 [~ 64298/2025|08.08.2025 |CONTC/2706/2025 |10 c
182 |G. S. SAMAL|64299/2025/08.08.2025 |CRLREV/116/2025 |10 | c
183 |G. S. SAMAL|64300/2025/08.08.2025 |CRLREV/115/2025 |10 | c
184 |[S. K. RATH [64301/2025/08.08.2025 |CONTC/21/2025 0 | c
MANOJ KUMAR 4.00,3*4
185 [ 01 64304/2025|08.08.2025 |ABLAPL/8961/2025 |7 o LoD
M. D.
186 [ omaL 64305/2025|08.08.2025  |CMP/1052/2025 10 c
SATYA 5.00.3*5
187 | oaN payl 64306/2025/08.08.2025 WP(C)/10989/2025 |7 COuN 1omD
MANOJ KUMAR 3.00,3*3
188 | o1 64308/2025(08.08.2025 |ABLAPL/8976/2025 |7 Lonn. zonp U
MANOJ KUMAR 3.00,3*3
189 [ 1 64311/2025|08.08.2025 |ABLAPL/8955/2025 |7 LOuN LORD
190 gﬁE?J KUMAR 164312/2025 (08.08.2025  [BLAPL/6233/2025 |7 U
PARTHA
191 | ramur pag 64313/2025/08.08.2025  |BLAPL/7507/2025 |7 U
GYANENDRA
192 |KUMAR 64314/2025(08.08.2025 |WP(C)/21168/2025 |7 U
TRIPATHY
193 M D BISWAL [64315/2025(08.08.2025 [WP(C)/10481/2024 [10 | c
AMLAN
194 [orawrr papp 64318/2025(08.08.2025  |CRLMC/3004/2025 |10 c
1195 |[P.R.SWAIN [64319/2025|08.08.2025 |CRLMC/2126/2025 |10 | c
196 |[SARAT DASH [64320/2025/08.08.2025 |BLAPL/7433/2025 |10 | c
JUDHISTHIR 4.00,3*4
197 |- o0 64321/2025|08.08.2025 |ABLAPL/8884/2025 |7 ponn. zonp U
SRIKANT 3.00,3*3
198 |*iar Bapix 64322/2025(08.08.2025 |RBLAPL/8923/2025 |7 LOuN LORD
199 [P. K. NAYAK |64324/2025|08.08.2025 |ABLAPL/9000/2025 |7 3.00,3*3
: : : : DOWN LOAD
200 |SARAT DASH |64325/2025|08.08.2025 |ABLAPL/8938/2025 |7 4.00, 374
: : DOWN LOAD
201 |[SARAT DASH [64326/2025/08.08.2025 |ABLAPL/6989/2025 |7 14.00,3%4 U




IDOWN LOAD |

202 |SARAT DASH |64327/2025|08.08.2025 |ABLAPL/8933/2025 |7 gégg’igiD

S. R. 3.00,3*3
203 [ioowark  |64328/2025(08.08.2025 | ABLAPL/8928/2025 |7 o Lonp P
204 |[P. R. SWAIN|64329/2025/08.08.2025 |ABLAPL/8883/2025 |10 | c |
205 ;XX?EDU 64331/202508.08.2025 [BLAPL/2968/2025 |7 U
206 R K MALLICK |64339/2025/08.08.2025 |ABLAPL/8981/2025 |10 | c |
207 R K MALLICK 64340/2025/08.08.2025 |ABLAPL/8960/2025 |10 | c |
208 [M.DAS 164348/2025/08.08.2025 |WP(C)/21236/2025 |10 | c |
209 [L.D.PANDA |64349/2025|08.08.2025 |WP(C)/19913/2025 |10 | c |
210 |[T.K.NAYAK |64351/2025|08.08.2025 [WP(C)/20770/2025 |10 | c |
211 [SARAT DASH [64355/2025(08.08.2025 [WP(C)/18045/2022 |10 | c
212 [K.C.PANDA |64356/2025/08.08.2025 |CRLMC/3005/2025 |10 | c
| | | Total 11892

NIC




